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LOK SABHA

Monday, December 3, 1962/Agraha-
yana 12, 1884 (Saka)

The Lok Sabha met at twelve of the
Clock.

[MR. SPEAKER in the Chair]
12 hrs.

CALLING ATTENTION TO MAT-
* TERS OF URGENT PUBLIC
IMPORTANCE

REPORTED EXISTENCE OF CHINESE
ESPIONAGE RING IN AssaM AND NEFA

Shri S. M. Banerjee: (Kanpur): Sir,
under Rule 197, I call the attention
of the Minister of Home Affairs to
the following matter of urgent pub-
lic importance and I request that he
may make a statement thereon:

Reported Chinese espionage ring
in Assam and NEFA.

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): Sir, the report
that appeared in the Times of India
on the 28th November in regard to
the alleged Chinese espionage ring
in Assam and NEFA has been care-
fully examined. I am informed that
no Chinese agent was arrested as
alleged in the Rangapara area and
that no transistorised communica-
tions equipment has been recovered
there. It is true that one of the re-
fugee Chinese had run a tea shop
at Bomdila, where he had been set-
tled by the NEFA authorities for
some time, but in 1961 he was moved
away from this place. Government
are fully aware of the dangers of
espionage activity and the need to
control and counter it firmly and
effectively.

It is correct that a large number
of Chinese have been arrested in
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Assam and in the northern districts
cf West Bengal and are being re-
movaod for internment. I would like
to assure the House that the strictest
pessible measures are being and will
be taken to deal with any acts of
subversion or espionage.

Shri S. M Baneriee: In the Times
of India of the 28th November it was
stated:

“It is perfectly clear that no
espionage system can be effec-
tively operated by a country
through its own nationals alone.
It is likely that the Chinese plan-
td their agents among the
Tibetan refueees, who came down
to India earlier, and that enemy
asnts will be found among the
NEFA tribal evacuecs who are at
present trickling down to the
plains "

It also said that there are Indians
in other walks of life who have also
been doing this job,

May I know whether our security
measures and intelligence, which
have unfortunately failed, have been
tightecned up and. if so, what posi-
tive steps have been taken to see
that these elements are combed out
properly?

Shri Lal Bahadur Shastri: Well,
Sir, it is a very general statement
which the Times of India has made.
In any country and in any area it
could be esasily said, or perhaps in
China itself it could be said that
there are TIndian agents in  China.
Similarly it could be said that there
are Indian agents of China in India.
I cannot reply to that point as to
what the Times of ‘ndia has said.
As T sajd, it is not entirely correct.
It is difficult to say anything on that
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[Shri Lal Bahadur Shastri]
point. But we have to remain vigi-
lant and careful.

Shri S. M. Banerjee: May I know
whether some of the Tibetan refu-
gees were used in this, because they
have been employed in various un-
dertakings in India.

Shri Lal Bahadur Shastri: No, we
have not any such information that
Tibetan refugees as such havé been
employed in that kind of activity.
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Shri Surendranath Dwivedy (Ken-
drapara): In recent days, there has
been a mushroom growth of restaur-

ants and tea-shops especially in Shil-
long and near-about areas, ary may I
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know whether Government have veri-
fied whether these hotels and restau-
rants are large centres of espionage
for Chinese purposes?

Shri Lal Bahadur Shastri: Of
course, we have now taken action and
those restaurants and tea-shops will
no longer function.

Shri Surendranath Dwivedy: I want
to know whether the Government have
verified whether any of these places
have been working as espionage cen-
tres by the Chinese.

Shri Lal Bahadur
tea-shops, etc.?

Shastri: These

Shri Surendranath Dwivedy: Yes.

Shri La) Bahadur Shastri: The hon.
Mecember is suggesting that they are
perhaps yet functioning as such cen-
tres?

Shri Surendranath Dwivedy: Yes.

Shri Lal Bahadur Shastri: Well, as
far as I am aware, they are not, but a
very large number, about 1,100,—as
far as I remember—Chinese have
been arrcsted in Assam and therefore
these centres, even if they were being
misused in any shape or form before,
are not being allowed to function, So,
there is no fear of any such thing.

Shri Hari Vishnu Kamath (Hoshang-
bad): Is it a fact that very recently a
Chinese spy was caught redhanded by
the Gauhati police taking-photographs
of the big Brahmaputra bridge, that
he was given bail by the local magist-
rate, of Rs. 1,000 only, that an Indian
local resident stood surety and that
the Chinese jumped bail.. (Interrup-
tion).

Mr. Speaker: That has been discuss-
ed here.

Shri Hari Vishnu Kamath: It was
not discussed here; not at all. This is
the first time it is being mentioned
here. (Interruption).

Mr. Speaker: The hon. Member
spoke about that.
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Shri Hari Vishnu Kamath: But it
has not been replied to; it has not
been answered. Is it a fact that he
jumped bail and has absconded since
and, if so, what measures are being
taken by Government not merely to
weed out such spies from NEFA and
Assam but also such uncautious and
probably suspect officers and  other
Indian citizens in Assam and NEFA?

Shri Lal Bahadur Shastri: As far as
I am aware, the information of the
hon. Member is not quite correct, Yet,
I would also myself like to look into
the details. But ag far as I had come
to know of it, I made enquiries and
found that what the hon. Member has
said just now is not wholly correct
and any kind of reflection on  the
officers in regard to that particular
matter is not justified.

Shri Hari Vishnu Kamath: What is
the correct story then? Let us have
it. If mine is not correct, let him
give the correct story.

Mr. Speaker: Order, order.

Shri Tyagi: Was ‘'he given bail or
not?

Mr. Speaker: The hon. Minister has
said that it is not wholly correct.
Therefore, naturally, Members want
to know to what extent it is correct.

Shri Tyagi: Was he let off cn bail
or not?
Shri Lal Bahadur Shastgi: I do not

exactly remember the details, and
therefore, I said that.

Shri Tyagi: Was he let off on bail
or not?

Shri Hari Vishnu Kamath: Let him
give the information tomorrow, then.

Mr. Speaker: But it is not necessary
that it should be tomorrow.

Shri Hari Vishnu Kamath: During
this session.

Shri Hem Barua: In view of the
fact that the Chinese have displayed
extraordinary knowledge of the diffi-
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cult terrain as also of the unmapped
tortuous tracks of NEFA, may I know
whether it is not a fact that the
Chinese have organised a deep-seated
espionage ring in that area, even by
allowing Chinese girls to be married
# NEFA tribesmen and, if so, may I
know whether the Government have
taken any positive steps to see that
the Chinese wives of Indian tribes-
men do not percolate into the Assam
plains with the stream of refugees
that is coming up?

Shri Lal Bahadur Shastri: About the
latter part, I entirely agree. In fact,
that is the main question which the
hon. Member has put. We will cer-
tainly be careful and take necessary
action.

Shri Hem Barua: Sir, my question
has not been answered. I wanted to
know about the Chinese wives of the
Indian tribesmen.

Shri Lal Bahadur Shastri: I answer-
ed that.

Mr. Speaker: That is what he

answered.
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